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OA-1755/90

22-10-90

Present: Applicant in persan«L
Sfojk, S.Chandra, Assistant Director
Genaral for respondents^

Departmental official states that counter

is ready and shall be filed during the course

ef the day today.

Applicant wha is present in'person states

that he wants te uithdrau the application.

List before the court on 25-10-90.

25.10.90

(DIUAKAR KUKREtl)
- Deputy Registrar

Present: Shri N.Ranganathan 3uam-y, Caunsel f«t
the applicant.
Shri Subhash Chandar, Asstt. Directar-
General,(nRTP Cammissisn), far respandani
N«».1 ta 3,

The learned caunsel af the applicant

states that he daes nat uish ta pursue the present

applicatian. , Accardipgly, the applicatisn is

dispased af aa fjjithdraun.ed at aa

(D.K.CHAKRAVORTY)
PlEf»1BER(A)

(P.K. KARTHA)
VICE CHAIRMAN


